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prior to 1-1-1969 has been raised. A 
case in the Division Bench of the 
Andhra Pradesh High Court is pend
ing on this issue. However, for work 
beyond 48 hours a week, practically 
all industrial and non-industrial em
ployees of the three Mints have been 
paid at double the time rate calculat
ed on the basis of pay and all allow
ances including House Rent Allow
ance with effect from 1-6-1961.

(c) The Silver Refinery Workmen’s 
Union and Calcutta Mint Employees 
Union were informed that the deci
sion of the Andhra Pradesh High 
Court will be kept m view and the 
matter would then be referred to 
Ministry of Law and Ministry of 
Labour for advice The matter is 
under consideration

Committees in Ministry of Finance
4146 SHRI S M SIDDAYYA 

Will the Mmistei of FINANCE 
be pleased to "tate

(a) how ’many Committees formed 
in his Ministry were functioning from 
1st January, 1971 till list August, 
1974;

(b) the Chairman and members of 
each Committee and the date of its 
formation, and

(c) whether the Committees have 
submitted their xeports and whether 
they will be laid on the Table of the 
House’

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI KR 
GANESH): (a) to (c) A statement 
giving the information is laid on the 
Table of the House IPlacrd m Libra
ry See No LT-8^63 ',74]

12 hrs.

RE MOTION FOR ADJOURNMENT 
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1 Government's failure . . .  police 
repression . beating of pressmen by 
the policemen m front of the residence 
of the Adviser to the Governor.

2 Assault of the press photographer 
m Surat by the smugglers in the pre
sence of policemen

3 Arrest of cloth merchant in Ah- 
medabad on framed charges for teas- 
mh the daughter of the police officer.
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